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 (ii)  A  statement  (Hindi  and
 English  versions)  explaining  rea-
 sons  for  not  laying  simultaneously
 the  Hindj  version  of  the  Annual
 Report  of  the  North  Eastern  Hill
 University,  Shillong,  for  the  year
 1977-78,

 [Placed  in  Library.  See  No,  LT-
 4490/79.)

 ANNUAL  Report  ETC,  OF  REGIONAL
 Enomeernnc  CoLLece,  CALicuT,  and
 Motrran  Newru  RecionaL  ENVINFER-
 tro  Couiece,  ALLAUABAD  AND  ANNUAL
 Accounts  erc.  or  Visva  BHuHaratt

 University,  SANTINIKETAN  FOR
 1977-78

 SHRI  DHANNNA  SINGH  GUL-
 SHAN:  I  beg  to  lay  on  the  Table:-—

 (l)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-

 sions)  :—

 (a)  (i)  Annual  Report  of  the
 Regional  Engineering  College,
 Calicut,  for  the  year  1977-78.

 (ii)  Review  by  the  Government
 on  the  working  of  the  Regional
 English  College,  Calicut,  for
 the  year  1977-78,

 [Placed  in  Library.  See  No,  LT-
 4491/79.)

 (b)  (i)  Annua]  Report  of  the
 Motilal  Nehru  Regional  Engine-
 ering  College,  Allahabad,  for  the
 year  1977-78  along  with  the  Ac-
 counts  and  the  Audit  Report
 thereon,

 (ii)  Review  by  the  Govern-
 ment  on  the  working  of  the  Moti-
 lal  Nehru  Regional  Engineering
 College,  Allahabad  for  the  year
 ‘1977-78,

 [Placed  in  Library.  See  No,  LT-
 4492/79.]

 (ce)  (i)  Annual  Accounts  of
 Visva-Bhagjati  University,  Santi.
 fiketan,  for  the  year  1977-78
 along  with  the  Audit  Report
 thereon,
 (ili)  Statement  showing  rea-

 sons  for  delay  in  laying  the  An-
 nual  Accounts  of  Visva-Bharati
 University,  Santiniketan  for  the
 year  1979-78.

 VAISAKHA  27,  90  (SAKA)  Papers  laid  =  242

 [Placed  in  Libraty.  See  No,  LT-
 4498/79.)
 STATEMENT  CORRECTING  REFLY  TO  USQ
 No,  8732  pate  267m  ApriL,  979  re,

 ENTRY  OF  INDIANS  INTO  CommonN-
 WEALTH  COUNTRIES

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EXTERNAL
 AFFAIRS  (SHRI  SAMARENDRA
 KUNDU):  Sir,  On  behalg  of  Shri
 Atal  Bihari  Vajpayee,  I  beg  to  lay  on
 the  Table  a  statement  correcting  the
 reply  given  on  the  26th  April,  979
 to  Unstarred  Question  No.  8732  re-
 garding  entry  of  Indians  into  Com-
 monwealth  countries.

 Statement
 With  reference  to  Unstarreq  Ques-

 tion  No.  8782,  tabled  by  Shri  Eduardo
 Faleiro,  and  answered  on  26th  April
 ‘1979,  05  ४06  subject  of  entry  of  Indi-
 ans  into  Commonwealth  countries,  it
 had  been  stated  that  Indian  visitors
 to  Australia  do  not  require  a  visa.
 Actually  no  visa  ig  required  for  Com.
 monwealth  citizens  simply  transiting
 Australia  for  not  more  than  three
 days,  if  they  hold  onward  bookings
 such  visitors  holding  ordinary  pass-
 ports  are  required  to  take  out  a  visa.

 As  our  attention  hag  just  been  drawn
 to  this  inaccuracy,  it  was  not  possible
 to  correct  it  earlier,
 STATEMENTS  SHOWING  ACTION  TAKEN BY  GOVERNMENT  ON  VARIOUS  assu-
 RANCES,  ETD,  GIVEN  BY  MINISTERS,  AND
 ANNUAL  REPORTS  Etc,  or  NATIONAL
 Lanour  INstrrurs,  New  Ds.ur  ror

 1977-78
 THE  MINISTER  OF  STATE  IN.

 CHARGE  OF  THE  MINISTRY  OF
 SHIPPING  AND  TRANSPORT
 (SHRI  CHAND  RAM):  I  beg  to  ley

 on  the  Table:
 (1)  A  copy  each  of  the  following

 Papers  (Hindi  and  English  versions)
 under  sub-section  (l)  of  section
 6I9A  of  the  Companies  Act,  7058:

 (i)  Review  by  the  Government  on
 the  working  of  the  Dredging  Cor.
 poration  of  India  Limited,  New
 Delhi,  for  the  year  ‘1977-78,

 ii)  Annual  Report  of  the  Dredg-
 ing  Corporation  of  India  Limiffd, New  Delhi,  for  the  year  977.78
 along  with  the  Auditeq  Accounts


